HARYANA GOVERNMENT

FOREST DEPARTMENT
Notification

The 12t October, 1984

No. S.0. 160/C.A 15/27/S. 29/84. - In exercise of the power conferred by section 29 of the Indian
Forest Act, 1927, and all other powers enabling him in this behalf, the Governor of Haryana hereby
declared the land described in the Schedule below to be protected forests to which the provisions of
Chapter IV of said Act, shall be applicable.

SCHEDULE
District Tehsil Village and H.B. No. Description of field Areain acres
1. 2. 3. 4, 5.
Ambala Kalka Islam Nagar 153 to 156, 170, 172 95.72
H.B. No. 197 173/1,173/3, 174,183

445/184, 188, 189,
190/1, 190/3, 191,
192, 194, 199/2, 200
201/1, 201/3, 202/1,

202/4, 202/5

G.L. BAILUR,
Secretary to Government Haryana,

Forest Department.



